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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 3rd August, 2023

Ref: HQ-PUBO014/1/2020-PUB-BIS (656).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the Indian Standard No. and Date of Date till which
No. Month/Year of the | Establishment the standard
Amendment of the without the
Amendment amendment as
mentioned in
column 3 shall
remain in force
@) @) ®) ) ©)
IS 2080 : 2021
1 Stabilized Hydrogen Peroxide — Amendment No. 1 | 2 August, 2023 | 1 February, 2024
Specification August 2023
(Second Revision)
IS 3024 : 2015
2 Grain Oriented Electrical Steel Sheet and Amendment No. 2 | 2 August, 2023 | 1 February, 2024
Strip August 2023
(Third Revision)
IS 6603 : 2001
3 Stainless Steel Bars and Flats — Amendment No. 1 | 2 August, 2023 | 1 February, 2024
Specification August 2023
(First Revision)
IS 17261 : 2022
4 Textiles — Polyester Continuous Filament Amendment No. 4 | 2 August, 2023 | 1 February, 2024

Fully Drawn Yarns — Specification
(First Revision)

August 2023



https://eoffice.bis.gov.in/eFile/?x=ay-mcMqzwTimlPeV5wuEL1YRbdD49M5p
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IS 17263 : 2022
5 Textiles — Polyester Staples Fibres — Amendment No.5 | 2 August, 2023 | 1 February, 2024

Specification August 2023
(First Revision)

P. RAJESH, Scientist F & DDG (ITS, PRT & TNM)
[ADVT.-111/4/Exty./331/2023-24]
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